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ANNEXURE 1



From: A. Su. Lakshmi,  

Block Development Officer (Village Panchayat),  

Polur. 

To: District Collector, Tiruvannamalai. 

Ref. No.: Na.Ka.A6/2938205/2025 Date: 20.06.2025 

Subject: Court Case – Objection raised by villagers of Puthupalayam village 

under Polur Panchayat Union against the construction of Fecal Sludge 

Treatment Plant (FSTP) – Report submission – Regarding. 

Reference: 

1. National Green Tribunal, Southern Zone, Chennai. OA/75/2025(SZ) 

2. Relevant files 

Respected Sir, 

I respectfully submit that the residents of Puthupalayam Panchayat, Polur 

Panchayat Union, are currently supplied drinking water from two open wells 

located on the banks of the Cheyyar River at Karayambadi village. This 

water is distributed to the villages of: 

1. Puthupalayam 

2. Puthirampattu 

I further submit that drinking water is not being supplied either from Vasur 

boundary or from the Vasur Lake. 

 

 

Yours faithfully,  

Block Development Officer (Village Panchayat), Polur. 
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ANNEXURE 2
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ANNEXURE 3


